595 Matters Under Rule 377
[Sh. A. Indrakaran Reddy]

collieries n Adilabad, Andhra
Pradesh

SHAI A. INDRAKARAN REDDY
(Adilabad): In Adilabad Andhra Pradesh,
Bellampalli and surrounding villages like
Mandmarry and Ramakrishna Puram Sri
Rampur have about three to four lakh coal
mine workers belong to Singareni collieries
besides large number of people belonging
to Backward Classes, Scheduled Castes
Scheduled Tribes and other weaker sec-
tions. Every year, summer months become
a nightmare for these people due to short-
age of drinking water. The water, they get
even otherwise, is very unhygienic as the
area comprises of coal mines. The under-
ground water is not fit for drinking. There is
a long pending demand from the people to
implement a scheme to provide drinking
water from river Godavari. This scheme of
Govermnment for providing drinking water in
Singareni collieries will cost about crores of
rupees.

I, therefore urge upon The Union
Govemment to ensure that Singareni colliery
authorities contribute financially to Andhra
Pardesh Government so that the above
drinking water scheme is implemented at
the earliest. Neediess to mention that large
number of Singareni colliery werkers will
benefit from the scheme.

(i) Need to provide Financial
Assistance to HMT so as to

enable it to tide over its Financial

Difficulties

SHRI C.P. MUDALA GIRIYAPPA
(Chitradurga) : The Hindustan Machine Tools
(HMT), Bangalore inaugurated 42 years
ago by the late lamented Prime Minister,
Shri Jawaharlal Nehru was considered
“JEWEL OF THE NATION". HMT over the
last fourdecades has ibutedimmensely
to the nation building. It is the nodal industry
for many sectors like Defence, Aerospace,
Railways, Automobile, General Engineer-
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ing and so on. Its products include machine
tools, watches, lamps, bearings, tractors,
priniting machines, etc.

Unfortunately, during the last two
years, HMT has suffered immensely due 1o
lack of proper management and the Gov-
ernment decisions in the past and present.
HMT has reached an all time record loss of
Rs. 110 crores as on 28.2.94. This is a very
serious matter as it is affecting sizeable
number of employees and 26,000 families.
All branches are running under loss.

| therefore, urge upon the Govern-
ment to take urgent steps to revamp HMT
and to allow another three years to it to gear
up with financial support by way of Grants
and soft-loan for working capital.

(iii) Re: Need to Sanction Funds to

" increase the telecastpower of

chhota Udaipur Doordarshan
Kendra in the Current Year

[Transiation]

SHRI N.J. RATHVA (Chhota
Udaipur): Mr. Speaker, Sir, the objective of
setting up a Doordashan Kendra with a low
power transmitter at Chhota Udaipur town
in Gujarat during the time of Late Shri Rajiv
Gandhi was that the people of this tribal
area may by benefited by useful knowledge-
able and instructive programmes of
Doordashan. But it is very distressing that
right from the time of its setting up of this
Doordarshan Kendrait is not working poperly
and the telecast is not upto the mark due to
some technical faults. This Doordarshan
Kendra is situated in tribal hill area.

Under the Rural Broad casting
Scheme all the panchayats and the schools
have been provided with television sets but
the local people are not able to take benefit
of this facility in the absence of proper
telecasting arrangements. This issue is be-
ing frequently raised by the local people and



